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MR. SPEAKER : I  am not going to tole-
rate it. Please sit down. Every day this is 
going on from you.

SHRI MOINUL HAQUE CHOUDHURY: 
I t  cannot be said as a  policy decision that 
every mill be taken over by the Government 
or that no mill is going to be allowed to be 
closed down because there is a provision for 
investigation. It will have to be seen whether 
the mill is viable, whether it has outlived its 
utility or not, whether it can be run as a feasible 
proposition. That is why each case is investi-
gated. Wherever it is found that it is a feasible 
proposition, even if  it costs the exchequer, such 
mills are taken over.

A. A . C- Report on Centre-State Relations

*221. SHRI HARI KISHORE SINGH : 
Will the Minister of HOME AFFAIRS be 
pleated to sta te :

(a) whether Government have since taken 
Any decision on the A. R. C. Report on Centre- 
State relations; and

(b) if so, what are the decisions taken by 
Government ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND IN 
THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS M IRDHA): (a) and
(b). The report is under the consideration of 
the Government.

SHRI HARI KISHORE SINGH: I 
understand that this Report was submitted on 
19th June, 1969. I t is more than two years 
now. May I  know how much time it will 
take for Government to come to any decision 
on tW» Report ?

SHRI RAM NIWAS MIRDHA t I t  It 
true that the Report was submitted by the 
ARC in June, 1969, but the Report, by it* 
very nature, is a very complicated one, and 
consultations with the State Governments are 
being held. We have sent the Report to the 
State Governments for their comments, but 
none of them has yet made any comment. 
When their comments are received, it is pro-
posed to call a conference of the Chief Minis-
ters to consider the Report as a whole, and 
then some ideas will be formulated.

SHRI HARI KISHORE SINGH: May
I know when the Report was sent to the State 
Governments for their comments ?

SHRI RAM NIWAS MIRDHA: The
Report was sent in August, 1971 and they 
were asked to reply by October, 1971. But 
up to this day they have not sent any replies.

SHRI DINESH CHANDER GOSWAMI: 
May I  know whether Government has taken 
note of the Rajamannar Committee report on 
Centre-State relations and what is the Govern-
ment’s reaction thereto ? In  considering the 
report of the ARC, may I know whether the 
Government is taking a note of the other con-
siderations that have been mentioned in the 
Rajamannar Committee report ?

SHRI RAM NIWAS M IRDHA: That 
committee was appointed by the Tamil Nadu 
Government and it is primarily for to 
formulate their view-point on that. When the 
Tamil Nadu Government gives its reactions 
and comments on the ARC report, they can 
as well take note of the Rajamannar Com- 
mittee report. But what we propose to do is to 
take note of only the views of the Tam il N *du 
Government.
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